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Shifting of Provisioning Cell of Directorate
of Stares from New Delhi to Bombay

*778. SHRI RAJA KULKARNI: Will
the Minister of DEFENCE be pleased to
state:

(a) whether the Naval Headquarters at
Dclhi have dccided to shift the Provisioning
Cell of the Dircctorate of Stores from New
Dclhi to Bombay;

(b) if so, whether the decision is based
upon the recommendations of an indcpen-
dent expert investigation;

(c) how many Class III and 1V employees
would be affected if the Provisioning Cell
is shifted to Bombay;

(d) in case the same Cell is shifted, whether
the Naval Headquarters has also decided to
transfer employees working in the Cell at
Dclhi to Bombay; and

(¢) whether Naval Headquarters has taken
into confidence the Indian Navy Civil Staff
Association recognised by the Ministry on
all questions involved in the decision of
shifting ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): (a) No, Sir.

(b) to (e). Do not arise.

SHRI RAJA KULKARNI: May I know
whether any cxpert committee has given a
report for shifting of this Cell from Delhi to
Bombay and, if so, whether the expert com-
mittee has given any specific and pointed re-
commendations specially in view of the fact
that it is only recently that it was shifted
from Bombay to Declhi.

MR. SPEAKER: You are framing your
question out of “No” and “Does not arise.”

SHRI RAJA KULKARNI: May I know
whether the proposal is under consideration
and whzther they have decided not to shift.

SHRI JAGJIWAN RAM: As the answer
stands, it docs not say it is under considera-
tion.

SHRI RAJA KULKARNI: For how

long?

MR.SPEAKER: Solongasthsreis “No”.
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THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): (a) to (f). A statement
is laid on the Table of the Housc.

Statement

(a) No order for manufacture of Anti-
Tank Rifle Grenade 73 mm has been placed
on M/s Bycarm Engineering Industries (P)
Ltd., Ballabgarh. A case for placement of
order on M/s Pearl Cycle Industries is still
under consideration and no final decision
has yet been taken.

(b) No, Sir.

(c) M/s Bycarm Engincering Company
was formed in March 1970. The authorised
capital is Rs. 25 lakhs and the subscribed
capital is reported to be Rs, 200/-,





